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IN THE CENTRAL ADMIMISTEATIVE TRTRUMNAL, JATPUR EFNCH, JATPUR.

DATE OF ORDER : 23.11.2001

CA No. 25,2000

Kirori Lal Chaturvedi son of Shri Pam Eilaz Chaturvedi, aged

ahout 23 years, resident of village FVeevatpura, Tehsil &

Di

trict Farauli (Rajazthan).

«+..Applicant.

VERSUS
Union of Tndia throvgh itz Secretsry to the Sovernment
of Tndia, Ministry «of Human Reaosurce Devalopment,

Department of Educatiorn, New Delhi.

Thz Principal, Jawahar Mavodaya Vidyalaya Jat EBaroda

(Gangapur City), Diztrict Sawaimadhopur (Rajasthan).

« oo Respondents.

Mr. Hemant Gupta, Prowx, counsel for

Mr. Abdul Falsm Ihan, Counsel for the applicant.

Mr. V.S. Gurjar, Counsel for the resspondents.

CORAM

Hon'kle Mr. A.P, Nagrath, Member (Adminiztrative)

ORDER

PER HON'BLF MR. A.P. NAGRATH, MEMBER (ADMINISTRATIVE)

The =zas= of the aspplicant is that hiz services were

wholly terminated on 20.7.99. On the other hand, the learned

counzel for the respondents submittzd that the applicant left

the zervice of his cwn and never reported baclk.
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2. From the reply filed by the respondentz, it is zean that
in the event applicsnt reports for duty, he will be taken on
duty. Tr sa far az the prayer for regularisation is soncernad,
the learnad oounzel  for  the respondentz stated  that  the
applicsnt alongwith other =2ligible candidates wers called to
appear for regular selection on the post of Cook on 11..3.1993
kut none of the candidatez were found suitshls., In view of
these facts, no direction for rejgularisation of the applizant
can ke given. However, if the applicant iz willing to \jain
Auty, he zhould report for Auty to the Prineipal, Jawahar
ﬁavodaya Vidyslaya, Jat Barada  (Gangapur  City), Diztrict
Sawaimadhopur  (Pajasthan), FRegpondent no. 2, 30 that  his

gervicez can he enjaged on the terms on which working pricr to

< 2 99.
2. In wview of the fackz, az above, T direct the applicant
to report to respondent na. 2 within a week from the date of
thiz order. Pespondent no. 2 is direwtwﬂ to take the ﬂpg11~an_

- on Aty az scon 33 he reports on the same t2rms, on which he
Km was working prisr o 20.7.99. In resgect of vegularization, the
ol applicant will have t2 pazs the Lme:crlbeﬂ/prnﬁ 222, 2 1aid

Aown under the rmles. W srder sz ko oosts.,
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(A.P. NAGRATH)
MEMBER (A)




